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Date of Order: 17.12.2012

OA No. 808/2012

Mr. Amit Mathur, counsel for applicant.

Learned counsel appearing for the applicanfwishes to
withdraw the present Original Applicatioh'j to avail
alternative remedy by way of filing appeal!.agai‘r_]st the
order dated 30.04.2011 (Annexure A/]l)"._:i.'ll_'iberty is
granted to the applicant to file appeal in accordance with
the provision of law. Accordingly, the Ori&jiﬁé,l'?"A'ppli'c'ation

is dismissed as withdrawn.
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